FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Imsolvency and Bankrupicy Board of Indiz
{Insoivency Resolution Process tor Corporale Persons) Reguiations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF EMPATHY
INFRA & ENBINEERING PRIVATE LIMITED

RELEVANT PARTICULARS
1 |Mame of the corparate debtor [Empathy Imira & Enginesring Private
Lim#ed
7 |Dale af incorporation of corparate | 25* Seplember 2012

detlor
3. [Authoeity under which corporalé | Regisirar of Companies, Dalhi
dettar is incorparated | registersd
4. [Carporate identity number/ fimited M45400HA201 ZPTO04T2EY
lighility identification number  of
corparati: debior

% | Address of the regsterad office and | Registered sffice: 305 G Third Flodar,
principal office (il any) of corparate | IRIS Tech Park, Sohna Rowd, Seclor-48;
|__|dubior Gurgaon, Haryens - 122002, india
Insolvency commencement dase in)19% Decamber 2011

respech of corposabe detitor
7 |Eslimated  date of closure  of [ V6™ Jung 2020 beang 150 cays fram the
Insplvency resclution process date of commancement of insohency
nespltion process]

H. |Mamp and registralion number of |Name: Amit Jain

the insokvency pralessional acting a% | Reglatation Humber:

intarim regalution pratessional IBBLIPA-001AP-PO1447 20151812196
Adiress and e-mad of 1k interim | Adéress: KPMG Restructaning Sarvices
resalution prodessional, &s registared | LLF, Sth Floor, Buikling No. 10, Tower G,
with the Board [OLF Cyber City, Phasa I, Gurgaon - 12
002, India Email: amifj1 @apmg.com |
0. | Address and &-mail 10 b used for| Address: KPMG Restructuring Servicas
correspontence  with She  interim | LLF, &th Floor, Building Mo, 10, Tewer G,
resolution professional DLF Cyber City, Phase L, Gurgaes - 122
02, India Email: smilji@kpmg.com

11, | Last date for submission of cliims | 3rd January 2020 [14 days from the date
aof recaiph of order by Inferim Rasolution
Frodessional]

12 |Classes of creditors. il -any, uncher|Ned Applicable

clause (b} of sub-seclion [GA)
of section 21, ascerained by the
inserien resclutinn professional

13 [Mames of Insatvency Professionsts | Not Applicable
identified to act & Autharsed
Representative al creditons in 3 cass

o

=]

(Thres nemas bor gach Class)

14 |{a} Rekevam Forms and Wil linkc inttpes: hanwnr. b g o in Mmal
|} Details of authorizd downigads
represendalives are awailable &l Physical Address: A5 mentioned agaest

itam rumber 10

Notice is heresy given 1hal tha Maligaad Company Law Tribmmal, Chandigars Bench has
crderad the comemencemant of & Cofporabe insghency resulutian procoss against Empathy
indra and Engineering Private Limied on 19th Decamber 2010

T crodftors of Emgathy lnka and Engineering Private Limibed, ae Rereoy calad upan
In subs BT cims with prool on e before drd January 2000, to 7 nferim neselulion
prafessional af the addrass mentioned agamsl esary No. 10

The firancal crecibors shal submi their claims with proct by #lectnnic means only. AR othar
creditors may suben he clalms with prool in parsen, by post of by slecironic moat
Submission ol katse or misleading proofs ol ciaim shall allract penatlies,

The penof of claims s to be subimitad ty way of 1he tolowing specilied forms:

« Form B: Far Proot of caims by Operatiorsl Craditors swcept Woekmen and Emphoyots

« Form C: For Froof of ctaims by Francial Crediors

» Form D: For Proal ol daim by a Weekman or an Emgloyes

« Foem € For Proot of ciaims by Authonzed Representative of 'Workmen and Employeat

& Foam F- Far claims by creditors {other Ehan Opesational amd Financal Greditors)

The above menfioned foems can be downioaded (rom the wehsite RS M goan
himadowniaads under the Inselvancy and Bankruptcy Beard of Indla Bsohanty Resnlutian
frocess for Coeporaby Pargans| Regubitions, 2016

S

|Amit Jaia)

Interem Aesnlutien Prolessional

Date 23 Detambar, 2019 I the mattar o Empatty Infia and Enginesring Private Limied
Placer Gurgan, Haryand - PRgistation Numbes: [BBIIFA-D01 AR-P01 4477201 8-1/12195
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